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Central Administrative Tribunal, Principal Bench

Original Application”No.3189 of 2002
New Dgéhi, this the 5th _day of_December, 2002

Hon'ble Mr.Justice V.S.Aggarwal ,Chairman h <
Hon’ble Mr.S.A.T.Rizvi,Member(A) B
‘ :

.
’

Panna Lal §/0 Shri Ram Lal
R/o Village Khera

P.0. Pitlakhuwa : . o
District Ghaziabad (UP) ....Applicant’" .’

(By Advocate: Shri T.D. Yadav)
Versus
1. Union of India, through: ‘ ,}.vV

The Secretary,
Ministry of Defence
South Block,New Delhi.

2. The Additional Director General,
Territorial Army (ADGTA)
GS Branch,Army Headquarters,
L-Block, Church Road
New Delhi

3. The Commanding Officer, LR
Station Headquarters ‘ . T
Delhi Cantt.

Delhi-10

4. The Commanding Officer
124 Infantory Battalion (TA) Sikh
National Stadium . o
India Gate,New Delhi ....Respondents

ORDE R(ORAL)

By Mr.S.A.T.Rizvi ,Member(A)

The applicant seeks financial upgradation under

the ACP Scheme. It appears from Annexure D’ that the
applicant got one promotion by way of in-situ promotion ;
w.e.f., 1.4.981. In normal course therefore, he will become '

entitled for second financial upgradation under the ACP

Scheme on completion of 12 vears from 1.4.91 i.e. his

ézjlaim for second financial upgradation will become ripe for
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consideration in the year 2003.

2. From the aforesaid Annexure "B’ and Annexure Cc’,
it also appears that the respondents are in the process of
Jfgta,ﬁébli;&

ascertaining the relevant facts so as to’(consider the

applicant’s case for second financial upgradation at the

appropriate time. This being thelcase, we feel that the

interests of justice will be duly met by disposing of the
~present O.A. at this very stage with a direction to the

respondents to ascertain the relevant facts as

expeditiously as possible and in any event within a period
of two months from the date of receipt of a copy of this
order and thereafter progeed to consider the applicant’'s
claim for financial upgradation under the ACP Scheme. We
direct accordingly. 0.A. is disposed of in the

aforestated terms.

(ewn, A

( S.A.T. Rizvi ( V.S. Aggarwal )
Member (A) .Chairman




